NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 17.07.2026 (FRIDAY)
CHENNAI BENCH (HYBRID MODE)
10:00 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Canara Bank Mr. ML Ganesh
(Ins) No. 334/2026 Vs
AB Govind & Anr.
2. | Comp App (AT) (CH) K Chandrasekaran Mr. Sanjay N Gandhi
(Ins) No. 335/2026 Vs
CA Sudhir GS, RP &
Anr
For Orders
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
3. | IA No. 22/2026 Abhimanyu Raja Mr. DR Raghunath Mr. T Ravichandran R1
(For Stay) Managing (Suspended) Ms. MS Elamathi R2
in Director, Vijai Spinners
Comp App (AT) (CH) (RJPM) Pvt Ltd
(Ins) No. 8/2026 Vs
Canara Bank & Anr.
WITH
4. | IA No. 23/2026 Abhimanyu Raja, Mr. DR Raghunath Ms. MS Elamathi
(For Stay) Suspended Director,
in Vijai Spinners (RJPM)
Comp App (AT) (CH) Pvt Ltd & Anr.
(Ins) No. 9/2026 Vs
A Arumugam
[Currently S.Rajendran]
Liquidator of Vijai
Spinners(RJPM) Pvt Ltd
5. | IA No. 577/2026 Sathyamoorthy Sai Mr. Chandramouli Mr. Saket Bahuguna
(For Stay) Prasad, Suspended Prabhakar R1
in Director of Positive
Comp App (AT) (CH) Housing Pvt Ltd
(Ins) No. 201/2026 Vs
For Direction Asset Reconstruction
IA No. 575/2026 Company (India) Ltd &
For Exemption Anr.
IA No. 576/2026



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

For Admission (After Notice)

44 /2024

For Urgent Hearing
IA No. 747/2024
For Directions

IA No. 1032/2024

Vs
Casino Hotels Ltd & 11
Ors

PCS

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
6. | Comp App (AT) (CH) Indus Ind Bank Ltd Mr. R Imayavaramban Mr. Nityavendhan K
(Ins) No. 126/2021 Vs Ms. Mily Ghoshal R2
For Interim Injunction IVRCL Ltd & Anr
IA No. 224/2021
7. | Comp App (AT) (CH) Renuka Devi Mr. Surya Teja Nalla Ms. J Parimalam R1 R2
(Ins) No. 29/2023 Rangaswamy, RP of Ms. Inthu Karunakaran
Regen Powertech Pvt R3
Ltd
Vs
Madhusudhan Khemka
& 2 Ors
8. | Comp App (AT) (CH) State Tax Officer Mr. EK Kumaresan
(Ins) No. 219/2024 State Goods and
For Stay Services Taxes Dept.,
IA No. 585/2024 Ernakulam
Vs
Dileep KP, RP of
Nucleus Premium
Properties Pvt Ltd &
Anr
WITH
9. | Comp App (AT) (CH) Arjun SV, Rep by PoA Ms. Lily Francis
(Ins) No. 222/2024 holder, Anoop Jain &
For Stay 4 Ors
IA No. 592/2024 Vs
Dileep KP, Chairman of
the Monitoring
Committee & Anr.
WITH
10. | Comp App (AT) (CH) Dr. Jose Paul and Mr. Pradeep Joy
(Ins) No. 298/2024 Marina Jose & 10 Ors.
For Stay Vs
IA No. 788/2024 Dileep KP, RP of
Nucleus Premium
Properties Pvt Ltd
WITH
11. | Comp App (AT) (CH) Mathew Francis Alapatt | Mr. Pradeep Joy
(Ins) No. 318/2024 & 17 Ors.
For Stay Vs
IA No. 845/2024 Dileep KP, RP of
Nucleus Premium
Properties Pvt Ltd
12. | Comp App (AT) (CH) No. | Casino Hotels Ltd & Mr. TK Bhaskar Dr. KS Ravichandran,
36/2024 10 Ors PCS
For Exemption Vs
IA No. 616/2024 KC Thomas & 37 Ors.
For Stay
IA No. 617/2024 WITH
13. | Comp App (AT) (CH) No. | KC Thomas & 37 Ors. Dr. KS Ravichandran, Mr. TK Bhaskar




14. | Comp App (AT) (CH) No. | Mekalai Rajkumar Mr. CV Vijayakumar Mr. EK Kumaresan
56/2024 Vs R2 R9
For Stay Chain-Sys (India) Pvt
IA No. 825/2024 Ltd & 8 Ors.
15. | Comp App (AT) (CH) Rythm Jain Mr. Ankur Goel Mr. VV Sivakumar
(Ins) No. 166/2024 Vs
For Exemption Atlantic Spinning and
IA No. 440/2024 Weaving Mills Ltd.
Rep by its Liquidator,
Sujata Chattopadhyay
WITH
16. | Comp App (AT) (CH) Rythm Jain Mr. Ankur Goel Mr. VV Sivakumar
(Ins) No. 177/2024 Vs
For Exemption Atlantic Spinning &
IA No. 484 /2024 Weaving Mills Ltd.
Rep by its Liquidator
Sujata Chattopadhyay
WITH
17. | Comp App (AT) (CH) Atlantic Spinning and Mr. VV Sivakumar Mr. Ankur Goel R1
(Ins) No. 199/2024 Weaving Mills Ltd
Rep. by its Liquidator
Sujata Chattopadhyay
Vs
Somil K. Ne. Gandhi
Proprietor, Sir Cloth
Manufacturer Co & 3
Ors.
WITH
18. | Comp App (AT) (CH) Atlantic Spinning and Mr. VV Sivakumar
(Ins) No. 252/2024 Weaving Mills Ltd.
Rep by its Liquidator,
Sujata Chattopadhyay
Vs
Rythm Jain & 2 Ors
WITH
19. | Comp App (AT) (CH) Sansar Investment & Mr. Ankur Goel Mr. VV Sivakumar- R1
(Ins) No. 103/2025 Finance Company Pvt
For Exemption Ltd
IA No. 283 & 284 /2025 | Vs
For Stay Atlantic Spinning &
IA No. 285/2025 Weaving Mills Ltd.
Through its Liquidator
Sujata Chattopadhyay
& 2 Ors.
WITH
20. | Comp App (AT) (CH) Rythm Jain & Anr. Mr. Ankur Goel Mr. VV Sivakumar- R1
(Ins) No. 104/2025 Vs
For Exemption Atlantic Spinning and
IA No. 286 & 289/2025 | Weaving Mills Ltd & 2
For Stay Ors
IA No. 287/2025
For Additional docs
IA No. 288/2025
21. | Comp App (AT) (CH) Trammo DMCC Mr. R Bharadwaja Ms. Kopal Sharraf
(Ins) No. 435/2024 Vs Ramasubramaniam
Nagarjuna Fertilizers
and Chemicals Ltd
22. | Comp App (AT) (CH) No. | Geometrix Laser Mr. Amir Bavani Ms. Kopal Sharraf R1

53/2025

For Exemption

IA No. 597/2025

For Stay

IA No.598 &1448/2025

Solutions Pvt Ltd
Vs

Dr. BVS Lakshmi &
2 Ors

Ms. Aishwarya
Chevuturi R3




23.

Comp App (AT) (CH) No.
140/2025

For Stay

IA No. 1547/2025

Lightzip Technologies
Pvt Ltd & 3 Ors.

Vs

Kasinathan
Premkumar
Shareholder & Director
of Kalladiyenthal
Lightzip Technologies
Pvt Ltd

Mr. B Arvind Srevatsa

24.

Comp App (AT) (CH)
(Ins) No. 260/2025
For Exemption

IA No. 738/2025
For Stay

IA No. 739/2025
For Urgent listing
IA No. 740/2025

Mandava Prabhakara
Rao, Suspended
Director of the
Corporate Debtor

Vs

Navneet Kumar Gupta,
RP of NSL Nagapatnam
Power and Infratech

Mr. VVSN Raju

Mr. Pulkit Deora R1
Mr. Vinod Kumar R2
Mr. Amir Bavani R3
Ms. Manjushree Mitra
R6

Ltd & 5 Ors
WITH
25. | Comp App (AT) (CH) Mandava Prabhakara Mr. VVSN Raju Mr. Pulkit Deora R1
(Ins) No. 282/2025 Rao, Suspended Mr. Vinod Kumar R2
For Stay Director of NSL
IA No. 790/2025 Nagapatnam Power and
Infratech Ltd.
Vs
Navneet Kumar Gupta,
RP of NSL Nagapatnam
Power & Infratech Ltd.
& 2 Ors
WITH
26. | Comp App (AT) (CH) Rashmi Metallurgical Mr. Thriyambak J Mr. Pulkit Deora R1
(Ins) No. 289/2025 Industry Pvt Ltd Kannan Mr. Vinod Kumar R2
For Exemption Vs Mr. Amir Bavani R3
IA No. 824/2025 Navneet Kumar Gupta
For Stay RP, NSL Nagapatnam
IA No. 825/2025 Power and Infratech
Ltd & 2 Ors.
WITH
27. | Comp App (AT) (CH) Rashmi Metallurgical Mr. Thriyambak J Mr. Pulkit Deora R1
(Ins) No. 290/2025 Industry Pvt Ltd Kannan Mr. Vinod Kumar R2
For Stay Vs
IA No. 827/2025 Navneet Kumar Gupta
For Exemption RP, NSL Nagapatnam
IA No. 828/2025 Power and Infratech
Ltd & Anr
28. | Comp App (AT) (CH) A Suresh Kumar Mr. BSV Prakash CA Mahesh
(Ins) No. 426/2025 Suspended Director of | Kumar Lakshmanadass,
For Stay Meenakshi Cargo Liquidator
IA No. 1212/2025 Forwarders Pvt Ltd &
For Additional Docs Anr.
IA No. 1213/2025 Vs
CA Mahesh
Lakshmanadass
Liquidator, Meenakshi
Cargo Forwarders Pvt
Ltd
29. | Comp App (AT) (CH) D R Balakrishna Raja Mr. BSV Prakash Mr. T Sundar Rajan R2

(Ins) No. 467/2025
For Additional Docs
IA No. 1328/2025
For Stay

IA No. 1329/2025

Personal Guarantor,
BKR Hotels & Resorts
Pvt Ltd

Vs

B Mekala, RP of DR
Balakrishna Raja & 2
Ors.

Kumar




30.

Comp App (AT) (CH)
(Ins) No. 488/2025
For Direction

IA No. 1388/2025
To dispense with

IA No. 1389/2025

Regional Provident

Fund Commissioner-II,

EPFO

Vs

Furnace Fabrica (India)

Ltd, Rep by RP & Anr.
WITH

Mr. R Vishnu

Menon & Mankava R2

31.

Comp App (AT) (CH)
(Ins) No. 50/2026
For Stay

IA No. 123/2026
To dispense with

IA No. 125/2026

The Central Board of
Trustees, Rep by
Regional Provident
Fund Commissioner-II,
EPFO

Vs

Alok Kumar Agarwal,
RP of Furnace Fabrica
(India) Ltd & Anr.

Mr. R Vishnu

Menon & Mankava R1

32. | Comp App (AT) (CH) Amier Hamsa Ali Abbas | Ms. Jayanthi K Shah Mr. ML Ganesh
(Ins) No. 489/2025 Rawther
Vs
State Bank of India
33. | Comp App (AT) (CH) P. Krishna Reddy Dr. M Sathya Kumar Mr. T Ravichandran R2

(Ins) No. 114/2026
For Stay

IA No. 354/2026
To dispense with
IA No. 355/2026

Vs

LGCL Urban Homes
(India) LLP, Rep by its
RP, Ramanathan
Bhuvaneshwari &3 Ors

Mr. Ravi Rajagopalan
R4

34.

Comp App (AT) (CH)
(Ins) No. 248/2026

(With Defects)

AKG Sekar -
Operational Creditor
(Ex-Employee of Arjun
Chemicals Pvt Ltd)
Employee Rep of SCC -
Liquidation proceedings
Vs

S Kannan, Liquidator,
Arjun Chemicals Pvt
Ltd & 2 Ors.

Ms. D Chamundeswari

Mr. ML Ganesh R2
Mr. Santosh Ukkur R3

35.

Comp App (AT) (CH)
(Ins) No. 281/2026

AKG Sekar -
Operational Creditor
Vs

S Kannan, Liquidator,
Arjun Chemicals Pvt
Ltd & 2 Ors

Ms. D Chamundeswari

Mr. ML Ganesh R2
Mr. Santosh Ukkur R3

36.

Comp App (AT) (CH)
(Ins) No. 274/2026
For Stay

IA No. 775/2026

SRA of Bheema
Cements Ltd

Vs

G Madhusudhan Rao,
Ex-RP & Resolution
Plan Monitoring
Committee Member &
2 Ors

Ms. B Anandha
Lakshmi




For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
37. | Comp App (AT) (CH) Krishna Mohan Mr. M Ramu Mr. Sharad Sanghi R1
(Ins) No. 50/2023 Gollamudi, Liquidator
For Stay for Priyadarsini Ltd.
IA No.173/2023 Vs
For Urgent Hearing V. Amar Chand & Anr
IA No. 1153/2023,
641/2024, 1449/2025
& 591/2026
38. | Comp App (AT) (CH) Union Bank of India, Mr. Bhagavath Ms. Lakshana Viravalli
(Ins) No. 19/2024 SAMB Krishnan
For Stay Vs
IA No. 66 & 714/2024 | Ashish Vyas, RP of
Maan Sarovar
Properties
Development Pvt Ltd
39. | Comp App (AT) (CH) NRS Steel Traders LLP | Mr. Sathiyanarayanan | Mr. Pranay Agarwal R1
(Ins) No. 22/2024 Vs
For Stay Kamalesh Kumar
IA No. 80/2024 Singhania, Liquidator
Khaitan Electricals Ltd
& Anr.
40. | Comp App (AT) (CH) Dhatri Real Estate Mr. Bendi Ravi Teja Mr. Y Suryanarayana
(Ins) No. 133/2024 and Developers & Anr R1
For Stay Vs Mr. Sandeep Kumar
IA No. 361/2024 K Sivalingam, RP of Ambalavanan- R2
To Adv. Hg. NCS Sugars Ltd & 4 Mr. Varun Srinivasan
IA No. 633/2025 Ors RS
41. | Comp App (AT) (CH) Sai Baba Business Mr. AK Vijay Maghesh Ms. MS Elamathi
(Ins) No. 297/2024 Solutions Pvt Ltd
For Stay Vs
IA No. 787/2024 S. Rajendran, Former
RP, PRC International
Hotels Pvt Ltd
42. | Comp App (AT) (CH) Assistant Mr. P Rajkumar Mr. Pranava Charan R1
(Ins) No. 59/2025 Commissioner of Jhabakh Mr. Sajen Thampan R2
For Direction Income Tax Circle 1(1)
IA No. 206/2025 Vs
K Parameswaran Nair,
RP of Samson and
Sons Builders &
Developers Pvt Ltd &
Anr
WITH
43. | Comp App (AT) (CH) Assistant Mr. P Rajkumar Mr. Pranava Charan R1

(Ins) No. 63/2025
For Direction
IA No. 214/2025

Commissioner of
Income Tax Circle 1(1)
Vs
K Parameswaran Nair,
RP of Samson and
Sons Builders &
Developers Pvt Ltd &
Anr

WITH

Jhabakh

Mr. Liju V Stephen — R2




44, | Comp App (AT) (CH) Assistant Mr. P Rajkumar Mr. Pranava Charan R1

(Ins) No. 84/2025 Commissioner of Jhabakh Mr. Bijoy P Pulipra R2
For Direction Income Tax Circle 1(1)
IA No. 241/2025 Vs

K Parameswaran Nair,
RP of Samson and
Sons Builders &
Developers Pvt Ltd. &
Anr

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
4. Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf
5. The appearance slips may be sent at: itsupport.chennai@nclat.gov.in , venclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
7. For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B. (044-28880500),
or through email on e-mail ID: itsupport.chennai@nclat.gov.in , venclatchennai5@gmail.com
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Copy to: By the order of Hon’ble Member (Judicial)
Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in
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